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SHRI BANGARU LAXMAN: Madam, 
regarding the point of IRDP Whatever good 
things are there, we have taken them'. If the 
hon. Member is having any particular 
suggestions, he can make them, Madam. 

THE DEPUTY CHAIRMAN: He has raised 
two points. One is about the co-operative, 
labour co-operative, so that they may have an 
organised sector. The second point is about the 
experiences of Kerala. The hon. Minister has 
already promised that he is going to take the 
State Government into confidence. So, that 
point will be taken care of. 

SHRI M. ARUNACHALAM: Yes. 

THE DEPUTY CHAIRMAN: Are you 
satisfied, Mr. Bangaru Laxman? If Members 
are satisfied, then we can satisfy the labourers 
in the rural areas. 

Now, we shall have the discussion on the 
Railway Budget. I must announce that we have 
one and a half hours to complete the discussion 
and half an hour or so for the Minister to reply. 

 
(THE VICE-CHAIRMAN, MISS SAROJ 

KHAPARDE, IN THE CHAIR.) 

THE BUDGET (RAILWAYS) 1996-97 — 

CONTD. 
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DR. BB. DUTTA (NOMINATED): Madam,   I  
would  like  to  make  a  few observations   on   
the    Railway   Budget presented by the hon. 
Railway Minister. One redeeming feature of 
the Railway Budget is that they have shown a 
great deal of consideration for certain remote, 
isolated and backward areas in the North-West,  
in the North-East, in the down South and in 
Andhra Pradesh; I am very glad  that  they 
have  not  been  bogged down by an argument, 
which has cost us a great deal in the North-East 
in the past, that the railway line would not pay 
and that the cost was too high. This kind of 
argument     comes     from     the     anti-
development lobby which is very strong here. 
They always neglect regions which are the 
most important in the field of infrastructure 
building. The other day, I noticed   in   the   
House   that   one   hon. Member  from  this  
side  came  forward with   a   scientific   
argument,   economic argument   as   to   why   
such   and   such railway line in the North-East 
and also in Kashmir,   should   be   added.   But   
the House did not accept it. The sense of the 
House was that this kind of argument should   
be   rejected   lock,   stock,   and barrel. We are 
thankful to the Railway Minister   for   
whatever   proposals   have been made in the 
Railway Budget for the North-Eastem States. 
For the first time all these States will be 
connected, though very  marginally,  with  the   
rest  of  the country.    Now   Assam    has    
got    29.8 kilometres of railway track. The 
position of   other   states   is:'  Manipur   —   
nil, Mizoram    —    nil,    Tripura    —    4.3 
kilometres If these projects are through — let 
us hope that they will be through because other 
things in the Budget do not give a very rosy 
picture —they will be able   to   meet   the   
commitments'.   Of course,   the   North-
Eastern   States   will come on the map, but not 
the capitals of States. Of course, these are hilly 
areas. But these are gigantic and very costly 
projects. What we want is, there should 

be a healthy and developmental attitude. So 
far as infrastructure building is concerned 
there should be no compromise at all. 

So far as the Railway Budget is concerned, 
I would like to draw the attention of the 
House towards certain features. Our railway 
network is very wide and deep. It is so 
important for the Indian economy that it 
occupies a very crucial position in terms of 
growth and development. We have a different 
Budget for the Railways. There are obvious 
reasons for it. 

The Budget is not merely a statement of 
revenue and expenditure. It has to have vision. 
What is the development that is being 
achieved by the Budget? What are the 
commitments being made in a particular year? 
I must say that in the case of such a huge 
system where we have more than 7,700 
passenger trains, more than 5,000 freight 
trains, more than 63,000 kilometres of 
network, more than 7,000 stations, more than 
1.1 million tonnes of freight being carried 
every day with 1.6 million employees, the 
Budget lacks vision. The Railways in India 
should be able to generate surplus and help 
the other departments instead of showing a 
deficit. This is not indicated here. Why? In the 
case of investment, there is hardly any 
increase. The Plan Outlay for 1996-97 has 
been fixed at Rs. 8130 crores. Of course, this 
is a little higher than the 1995-96 Plan size. It 
is higher by Rs. 630 crores. But if you take 
into account the rate of inflation, then it 
comes down. It is less than that. There is no 

increase in investment in real terms. The same 
trend exists even in the case of head-wise 
investment figures. If you take into account 
the rate of inflation, you will find that in the 
case of new lines it is —61. In the case of 
doubling, it is —53. These figures are in 
crores. In the case of gauge converion, it is -
345; track renewals, it is - 115. Only in the 
case of rolling stock it is + 337. But the rate of 
inflation being 10 per cent, in real terms this is 
also  negative.   In  the  case  of 
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electrification, it is - 20. So, the point is that 
investment is virtually declining. Budgetary 
support is also not forthcoming. I do not know 
why budgetary support is dwindling. Last 
year also we had spoken about it. In the Fifth 
Plan, it was 75 per cent. In the Seventh Plan it 
was 41 per cent. In the Eighth Plan it is only 
15 per cent. With this kind of budgetary 
support, I appreciate that the Railways should 
find it — being in the condition it is in — 
difficult to increase investment. Their internal 
resource mobilisation is going down. They 
cannot go in for market borrowings because 
the cost is very high. To pull the sick system 
out of this, from somewhere some funding 
should come. Involve the private financiers. 
Bring in the private people. Let the 
Government come out with more budgetary 
support. Something should be done. The 
Budget does not speak anything about this. To 
which system are we causing this damage? 
The railway system is highly energy efficient. 
In 1990, some calculations were made. It has 
been said that the annual saving potential for 
high-speed diesel oil by the replacement of 
114 lorries and 31 buses by a single broad-
gauge train had been estimated at 2.6 miilion 
and 0.8 million litres respectively. This is the 
economy we derive if we increase our rail 
system, if we lay new "lines and if we cover 
more and more areas by bringing them under 
the rail network. But we are not going to do it 
because somebody, somewhere has decided it. 
Why should it be given to the other systems 
of transport? The other systems are becoming 
more and more dominant. This is going to 
affect the Railways adversely. There is a lot 
of talk about protection of environment, 
ecology and all that. But of all the modes of 
transport, the railway is eco-friendly in each 
of the fields, be it environment pollution, be it 
noise pollution or be it atmospheric pollution. 
In terms of accidents also, railways are safer 
and it is also environment friendly. 

Now, in such a system, what are you going  
to  do?   I   am  telling  you  what 

exactly is happening. In relation to roads, the 
share of railways in the movement of goods 
and passengers has declined significantly over 
the years. Year after year, it is declining. If 
you look back, in 1951, in terms of 
percentages, the passenger traffice was 74 and 
the goods traffic was 88, whereas in 1991-92, 
it came down to 21 and 47 respectitvely, and 
the trend persisted. What is being estimated 
now is, by 2000 A.D., the share of railways in 
goods traffic is projected to decline to 35 per 
cent, that is, from 47 per cent to 35 per cent, 
and the passenger traffic is likely to decline 
further from 21 per cent to 13 per cent. Now, 
the. rail transport as compared to road 
transport is more cost-effective, environment-
friendly and energy efficient. It is losing in 
favour of the other modes of transport. In the 
rail-road competition, the railways is losing 
heavily. But there is nothing in the Budget to 
contain this trend. There is no signal in the 
Budget at all that the Government is at least 
going to make a beginning. We need not only 
blame the past. The new Government must 
show how to make a beginning; it must come 
out with measures. 

Madam, the World Bank, in its 1994 
Report, has highlighted that the Railways are 
going into red because of serious neglect of 
freight traffic and. according top priority to 
passenger traffic, which is highly subsidised 
in India. The revenue earning goods traffic 
grew at the rate of 5 per cent per annum in the 
1980s. The growth rate declined in the 
following four years and it averaged, only 3.5 
per cent per annum. Now, the Minister, of 
course has painted a rosy picture.. But, in 
reality, if one looks at the targets set and the 
achievements made during the last five years, 
one will find that the Railways never achieved 
the targets set at the Budgt stage. The 
performance has been dismal. That is why I 
am saying that whatever promises the 
Government has made, we are happy about 
them, but how is it going to fulfil them? 
Considering the financial condition as such 
and the fact that the railway management has 
bogged 
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town   to   total   inefficiency,   I   wonder 
whether at all they will be able to do it. 

It we  take  the constructions of new lines,  
which   is  another field  of investment, we find 
that it is very unimpressive. Regarding 
construction of new lines, the Railway Minister, 
in fact, has pointed out in his speech that while 
the British Government had built 40,000 kms. 
of rail track between 1853 and 1900, only 8,000 
kms. of rail track was constructed during the 
post-independent period of 1947 to 1995. Now 
the question is: Is there anything in the Budget 
to show that we are making a beginning to 
correct this trend? This is what I don't find. This 
declining trend is persisting. If our policy is that 
we must give a fair share to the people, at least 
the passenger fares should not be increase 
because the other things also are on the 
increase. Well, we have to have that 
consideration. But that consideration has to be 
reflected in the General Budget -as well. And 
they have to give Budgetary support because 
we arc  neglecting the freight traffic, 
subsidising the passenger fares but not getting 
Budgetary support Madam,   I  just  wanted   to   
repeat   this point. One crucial point is the 
improvement of productivity in  the  Railways. 
There, we find that the internal resource 
generation is very poor. The Railways have to 
cut down their operadonl expenses and the 
labour force which they have employed; the 
maximum should be utilised out of that labour 
force. 

There are a lot of things which are going 
on. In this connection, I would like to give 
you an example as to how internal resource 
generation is getting affected. There is a lot of 
pilferage taking place in the Railways. If you 
send your goods through rail transport, people 
think that there is a lot of risk involved in it. 
There is a possibility of the goods getting 
spoiled. There is a possibility of the goods 
reaching very late. But the Railways do not 
improve their functioning. Then, how could 
you generate more resources? Another 
exmaple is the thrust given to R&D. I fail to 
understand how such a vast organisation in 
such a vast 

country couid afford to neglect the R &D. I 
will give you the figures. In 1995-96, the 
allocation for R&D was Rs. 20 crores. In the 
revised estimates, the figure came down to Rs. 
4.87 crores. This s year the hon. Minister has 
allocated Rs. 9 crores. You look at the 
computerisation. The allocation for 
computerisation in 1995-96 was Rs. 83.82 
crores. This year it came down to Rs. 75 
crores. Take, as one more example, 
electrification. Last year the allocation was 
Rs. 351.01 crores. This year it came down to 
Rs. 330 crores. See the way we are 
progressing! It appears that we are out and out 
to see that the Indian Railways do not improve 
their performance. There is no improvement 
whatsoever. Can we improve the functioning 
of the Railways if we don't make use of the 
advances in science and technology? If we are 
unable to use what S&T is offering us, we 
cannot improve our functioning. But the 
Railways do not accept anything. They would 
not spend on R&D. They would not 
modernise their functioning. 

They would not go in for faster renovation of 
tracks. They would not ensure that pasenger 
amenities are improved. Trains would be full 
and you would not get the tickets. But the 
collection is less. Why are the collections 
less? Why should the Railways suffer from 
loss of revenue? All these things can be 
controlled. There are devices for doing this. 
There are studies which are available. There 
are technologies which are available for the 
Railways. We need to modernise our railway 
stations. We need to strengthen the 
computerisation of the Railways. We should 
go in for all therse things. But it is unfortunate 
that nothing is being done in this direction. 
What is happening is pilferage and loss, 
pilferage and loss. And the Budget does not 
say that it is going to make a beginning in this 
direction. This is something which is very, 
very important. 

I   would   like   to   draw   your   kind 
attention    to    another    aspect,     i.e., 
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corruption, which has a disastrous effect on 
the functioning of the Railways. The way 
scrap is disposed of shows us the wide-spread 
corruption jn the Railways. How much 
money was generated through the disposal of 
scrap? Nobody knows. When you are 
udnertaklng gauge conversion, so much of 
scrap could have been there. When you 
disposed of that scrap, you would have got a 
lot of money. There should have been, a 
separate sub-head to show how this money is 
being utilised, whether it is utilised for the 
development of the Railways, etc. But the 
Budget does not; say anything about this. In 
this connection, I would like to quote a 
comment made by the Parliamentary 
Standing Committee on the Ministry of 
Railways for the information of the hon. 
Railway Minister. I quote: 

"The matter for opening a separate sub-
head in the Railway account books for 
accounting of sale of scrap, etc., is under 
examination. The matter will be decided 
in consultation with the C&AG and the 
CGA. Accordingly, action will be taken 
on receipt of the comments from the 
C&AG and the CGA." 

But nothing is being done. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Dr. Dutta, may I make of 
point? Your party's time is 24 minutes. Out of 
24 minutes, your have already taken about 20 
minutes. Will you leave some time for other 
Members? I want to know whether you 
would like to take all the time. 

DR. B. B. DUTTA: Madam, I have one or 
two other points to make. After that, I will 
conclude. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARADE): I want to know this because 
there are other Members who want to speak. 

DR. B. B. DUTTA: Madam, it is up to you. 
If you want me to conclude, I will conclude. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): It is not up to me. It is up to 
you to decide. You still have 10' more 
minutes. You take a minute or two and 
colnclude so that other Members from your 
party .could speak. I don't want you to stop 
suddenly. I am just reminding you of the time 
constraint. 

DR. B. B. DUTTA: Madam, I would make 
one more point and then colnclude my 
speech. 

3.00 P.M. 

Sometimes we are at a loss to understand as 
to what these figures mean. I will give you an 
example. The figure for new lines in 1995-96 
as per the Explanatory Memorandum was 17 
kms. In the Explanatory Memorandum of 
1996-97 (Page-7), it is shown as 137 kms. for 
1995-96. We are confused. Again in the 
Action Taken Report submitted to the 
Committee, the Ministry has replied that the 
construction of new lines is to be a low 
priority item in the railways investment plan 
and it has stated that the target for 1995-96 is 
as low as 17 kms. I am afraid that this target 
of 17 kms. for 1995-96 has been quoted 
totally out of context, whereas the actual 
length of new lines to be opened during 1995-
96 is as high as 697 kms. I think such figures, 
one contradicting the other, should not be 
given. This only shows how things are being 
done. 

What I want to impress upon is this that the 
railways should go in for structural reforms 
and modernisation. There should be massive 
investment. The Railway Board should not be 
staffed only with bureaucrats. It should be 
given considerable degree of autonomy. 
Professionals should be brought into the 
Railway Board so that it can run its affairs in 
the most efficient manner. Only then the 
railways will in future be able to give us a 
surplus budget. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Thank you, Dr. Dutta. 
Shrimati Chandra Kala Paridey. 
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*SHRI T.M. VENKATACHALAM 

(Tamilnadu): Madam, thank you very much 
for giving me this opportunity. This is my 
maiden speech and I wish to speak in Tamil. 

THE VICE-CHAIRMAN (MISS SAROJ 
KAPARDE): You are going to speak in 
Tamil or English? 

SHRI T.M. VENKATACHALAM: I have 
already informed that I am speaking in Tamil. 

Madam, Vice-Chairperson, it won't be an 
exaggeration to say that the Railways have 
done very little work in Tamilnadu. The 
budget says that between 1853 and 1900, 
about 40000 kms long railway lines were laid. 
But between 1947 and 1995 only 8000 kms 
long railway lines were laid in the country. 
Out of this, I don't think even 250 kms long 
railway lines were laid in Tamilnadu. Not 
only this, even the Rajdhani Express that 
should have been running between Delhi and 
Madras is, at present, running between Delhi 
and Bangalore. Many such trains and schemes 
earmarked for Tamilnadu have been hijacked. 

Madam, a number of works are pending in 
Tamilnadu including laying of new tracks. 
Now there is a railway line between Salem 
and Bangalore. However, an important station 
like Jolarpet has not been linked to this 
railway line in spite of 

a long pending demand. If the Salem-
Bangalore line is linked to Jolarpet via 
Fargur, Krishnagiri and Royakkottai, it would 
benefit all the commuters of the area. So also, 
Bangalore and Pondicherry should be linked 
through rail. Such a step would be very useful 
for the people of three States namely, 
Karnataka, Tamilnadu and Pondicherry. This 
matter had been brought to the notice of the 
Govt. by several hon'ble. Members on earlier 
occasion. But I am sorry to say that no action 
has been taken so far. I appeal to the hon'ble 
Minister to atleast order for survey of the line 
in the current financial year. People of 
southern districts in Tamilnadu have been 
demanding a railway line between 
Manamadurai and Tuticorin via Kamudhi. 
Since this is a short distance, the Minister 
could consider it favourably and direct the 
authorities to execute it in the current year. 

Madam, the Budget speech says that 
common man has been spared from fare 
hikes. But the fact is that the fare has been 
increased for journeys beyond 200 kms by 
sleeper class. I fail to understand the rationale 
behind this. Whether a common man should 
not travel beyond 200 kms? And if he 
chooses to travel should he pay more? Having 
done this you can't claim to have spared the 
common man. I urge upon the Minister to 
spare second sleeper class passengers from 
the fare hike without restriction on the 
distance. 

I wish to refer to another important project 
in Tamilnadu. The Mass Rapid Transit 
System, the metro rail for Madras has been 
hanging fire for several years. The present 
Budget mentions that Phase I of MRTS is 
almost complete. But that is not so. Because, 
unless the train is run between Madras Beach 
and Luz, it won't be useful to the commuters. 
Since it covers only a short distance now, 
most people do not prefer that train. In fact, 
Phase I is not yet complete. Then we have 
Phase II from Luz to Vellachery. Unless this 
Phase too is completed, it would not be 
proper to say that MRTS is complete. The 
estimated cost of Phase II is   Rs.   141.%   
crores.   But   ony   one 
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crore has been allocated for this project during 
the current year. One wonders how long it 
would take to complete Phase II with such 
meagre allocation. The project can never be 
completed at this rate. I appeal to the hon'ble 
Railway Minister to allocate atleast one fourth 
of the estimated cost in order to complete the 
project as soon as possible. While two third of 
the total cost is borne by the state only one 
third is borne by the Railways. Therefore, 
both the state Government and the Railways 
should allocate more funds and expedite the 
work. 

Madam, there are several level crossings in 
Tamilnadu where over bridges need to 
constructed. On Madras-Bangalore route 
there are a number of crossings on the 
national highways. The level crossing 
between Jolarpet and Bangalore need 
immediate attention. Over a distance of 30 
kms, there are five such level crossings. 
People travelling by bus and other vehicles 
are stranded for more than half an hour in 
each crossing. Naartrampaili level crossing on 
Jolarpct-Bangalore route and Vaaniyambadi 
level crossing on Jolarpet-Madras route need 
urgent attention. There are as many as three 
level crossings in a single town. Again 
between Madras and JoJarpet, there is a level 
crossing at Pachaikkuppam near Ambur. All 
these level crossings need to be replaced with 
over bridges. These level crossings are no! 
only affecting road traffic causing 
inconvenience to public, but are also costing 
precious human lives. People from this area 
have to go to either Vcllorc or Madras for 
medical treatment. At times when serious 
patients are being rushed for treatment, the 
level crossings remain closed, delaying timely 
treatment. Because of such delays, there have 
been instances of loss of invaluable human 
lives. Madam, through you I appeal to the 
hon'ble Minister to look at this problem of 
people through humanitarian angle and direct 
the officials to make atleast survey during the 
current year. I am   hopeful   the   hon'ble   
Minister   will 

sympathetically consider my suggestion. 

Madam, it is said that some 2500 hectare 
lands belonging to the Railways are under 
encroachment. Again some 2000 hectare lands 
are lying unused. Several people have even 
constructed houses on the encroached lands. 
The Railways could dispose off such lands to 
those people at market rate. That will fetch 
some funds- for the Railways which is short 
of funds for various works. I would like the 
hon'ble Minister to tell the House whether the 
2000 hectare unused lands are surplus or 
reserved for future use. These lands could be 
commercially exploited for generating funds. I 
would expect the Minister to enlighten us on 
this matter. 

Madam, I have a word about the Integral 
Coach Factory at Perambur in Tamilnadu. 
From 1955 to 1995 ICF had maniifacured 
25000 rail coaches. Even last year, the factory 
exported 10 ordinary and 127 self-propelled 
coaches. But ICF is not being given orders for 
making coaches to its full capacity. Because 
of this, workers apprehend retrenchment by 
Railways. This fear should be removed from 
thier minds. Integral Coach Factory should be 
given orders to its full capacity like the Rail 
Coach Factory at Kapurtala. 

Madam, unigauge conversion is underway 
on some routes in Tamilnadu. Unigauge 
conversion between Dindukal and Trichy is 
estimated to cost Rs. 795 crores. This project 
is planned to be completed by August 1997. 
But the allocation in the current year is only 
Rs. 87 crores. It is impossible to complete the 
work as per schedule with this little funds. 
The balance of the estimated cost should be 
provided this year itself to complete the 
projects. 

I have one more point to make. It has been 
proposed to create 6 new railway Zones. But 
no new Zone is being created in Tamilnadu. 
In fact, it would be viable to create a Zone 
with Head Quarters at Salem. Such a step will 
help improve the railway   amenities   in   the   
region.   The 
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hon'ble    Minister    may    consider    this 
suggestion. 

Now, there are eight Ministers from 
Tamilnadu in the Union Council of Ministers. 
People of Tamilnadu expect them to do 
something substantial for the State. I hope 
they will use their influence in getting 
Tamilnadu its due share. With these words I 
conclude. Thank you. 
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SHRI    ONWARD    L.    NONGTDU 
(Meghaiaya): Madam Vice-Chairman, as one 
who comes from the North-East, I am 

grateful to the Minister of Railways for, in 
his Budget Speech, he has committed to 
accord top priority to the development of the 
rail network in she North-Eastern States, As 
most of us are aware, North-East is still 
economically very backward it is backward 
due to the fact of its location. It is almost a 
landlocked area There is China on the North, 
Myammar on the East and Bangladesh on 
the South and the Soth-West. It is connected 
with only by a narrow neck of Oooch Behar. 
This is why t is economically backward 

Madam,-it is not a fact that the North-East 
is not contributing toward the national 
revenue. The North-East has been for a long 
time producing oil, one of the most precious 
commodities, tea, timber, coal and so many 
other items. Recently. Meghalava in the 
North-East 

has produced even a type of cotton, short-
staple cotton which is being exported to 
Japan. Yet it remains backward Perhaps due 
to this fact the Railway Minister has 
promised to give top priority for the 
development of the rail network in the North-
East. 

Yet, looking very closely at the Budget 
Speech of the Railway Minister and the 
Budget papers presented, I could see that 
besides continuance of the old schemes of 
gauge conversion, there is only one new rail-
line proposed to be constructed during the 
current year. That is from Kumar Ghat to 
Agartala. In this respect, I would like to 
inform the Minister that though the 
construction of the rail-line from Jaggigopa to 
Guwahati has been started, in the last few 
months the construction work has come to a 
stand-still. It is also already provided in the 
Budget for construction of one rail-line from 
Dudhnoi to Depa in Meghaiaya, connecting 
Megbalaya with the rail network of the 
country. That covers a distance of only 17 
km. But, till today no work has yet been 
started. So, I would like to request the 
Minister to instruct his Ministry to start the 
work immediately so that Meghaiaya would 
be connected by rail-lines with the test of the 
country. Another long-standing demand of 
the people of the area is for setting up a 
railhead at Banihat in Meghaiaya. This is 
about 20 kilometres from Guwahati. This area 
has been identified by the Government of 
Meghaiaya as an industrial area. A lot of 
small industries are coming up in this area. 
Warehouse are there and even the 
Government of Meghaiaya has constructed a 
dumping place for the coal of Meghaiaya in 
Burnihat with the expectation that railhead 
would be set up at Banihat in the very near 
future. So, I would request the hon. Minister 
to see that this is also included in the Budget 
and survey work starts soon. 

Another fact that I would like to point out 
to make it that if the Government of India is 
serious enough to remove the economic   
backwardness   of   the   North- 
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East, it should use its diplomatic connections 
and influence to see that the North-East is 
opened up to a seaport by constructing a rail 
corridor through Bangladesh to any sea port, 
so that this landlocked area could be 
connected to seaport and the economy of this 
area can be improved quickly. 

Madam, though rail traffics have been 
increasing in the North-East gradually, yet 
passengers have been tortured by late arrivals 
and late departures of trains. It varies from 10 
to 24 hours. It is almost a daily affairs, except 
in the case of the recently introduced 
Rajdhani Express from Delhi to Guwahati. 
This train runs three-times a week. I would 
request the hon. Minister to make it run daily. 
This is the only train which runs on time. As 
a result, the people of the North-Eastern 
region can travel to and from the national 
capital in time to complete whatever work 
they have to do for the benefit of the people 
of that area. Thank you. 
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THE      VICE-CHAIRMAN      (MISS 
SAROJ KHAPARDE): Shri 
Abdussamad Samadani. I wish to inform you 
that the time allotted to your party is eight 
minutes. Including you, there are three 
Members. 

SHRI M.P. ABDUSSAMAD 
SAMADANI (Kerala): Thank you, Madam. 
We are all happy, Madam, that the United 
Front Government after the hike in petroleum 
prices was careful about not to add to the 
burden of the people by the new Railway 
Budget. Railways are a unique national asset. 
It has to be nurtured and strengthened in a 
way fitting to the needs of our time. There is 
an urgent need for extending the rail-network 
to the lesser developed areas of the country'. 
It is noteworthy that the Budget contains 
certain important ideas in this respect. The 
long-pending proposal to create additional 
zonal offices for finding a solution of the 
administrative problems is cleared by the new 
Budget. That is also a healthy trend. 

The railway traffic in our country is getting 
heavier day by day. The Railways should 
have to run alternative trains on occasions 
like accidents and delays caused by rains. 

Another point which deserves attention is 
the safety of passengers and their luggage. It 
is, of course, the most important point. Thefts 
in trains are to be dealt with by taking serious 
measures. 

The decision to complete the survey on 
new routes without delay is also very 
important. I request the hon. Minister to take 
steps to make sure that the unnecessary delay 
which is not in the interest of the people is 
avoided. The machinery of the railway 
administration is to be kept ready for 
developmental works; they are to be 
completed within the minimum duration of 
time. 

The Railway Department is in need of more 
resources. These resources are to be raised 
internally. That will strengthen the 
functioning of the Railway as a commercial 
institution. It can be materialised only by 
extending more budgetary support. Expansion 
and modernisation should be the most 
important feature of the Railway's agenda for 
the future. I would request the Railway 
Minister to identify the areas 
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of continuous neglect in the Railways. The 
process of construction of new lines and 
electrification is very slow. Replacement of 
obsolete rolling-stock, uni-gauge conversion 
and doubling of track do not get proper 
attention. The State of Kerala has a genuine 
demand for the doubling of track. We are 
happy that the Railway Minister, Shri Ram 
.Vilai Paswan, was very much positive to this 
demand. The sanction of doubling the 
Shoranur Mangalore line is a landmark. I 
request the hon. Railway Minister to take 
necessary steps for the implementation of this 
decision at the earliest. 

Madam, many Railway Stations in Kerala 
do not have enough facilities. The condition 
of some of them is very pathetic. I request the 
Railway Minister to look into this problem 
and take necessary steps to better the 
conditions of these Railway Stations. 

The Railway Budget, though focussed on 
States, was not very much liberal in respect of 
certain States like Kerala. But all the 
Members of Parliament from Kerala, cutting 
across political barriers, are thankful to the 
Railway Minister for reviewing the situation 
at the earliest and reconsidering the needs of 
the State. The Railway Minister took keen 
interest in redressing the railway grievances 
of the State of Kerala. We are thankful to the 
Railway Minister for his speedy action in this 
regard. Now people are expecting early 
implementation of the decision taken by the 
Railway Minister. Kerala, especially the 
northern part of the State, does not have 
enough trains. The Malabar area is utterly 
neglected. I request the Railway Minister to 
look into the matter and help the people of 
this area by introducing new trains which pass 
through the districts of this area. 

The Konkan Railway is praised by the 
Railway Minister for the near-completion of a 
mammoth project spanning 760 kilometres as 
a great example of Centre-State relationship 
and cooperation. It is an undisputed fact that 
Konkan is a great achievement in the history 
of the Indian 

Railways. The message of Konkan can be 
taken as a model for the expansion of the 
Railway network. 

Many newspapers had reported that the 
Railway Minister, Shri Ram Vilas Paswan, 
prepared this Budget after a series of 
sleepless nights. If the hon. Railway Minister 
keep up the tame vigil, he will be successful 
in treating the ailments of our railway system 
and lead it to a better future. 

The Railway has played a very important 
role in the rejuvenation of nationalism. Its 
role in inculcating national awakening in the 
minds of Indians is a golden part of our 
history. Now let the clarion call of 
development which is the necessary outcome 
of independence may be echoed again by the 
Railway under die guidance of Shri Ram 
Vilas Paswan. Thank you. 
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†[ ] Transliteration in Arabic Script. 
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SHRI JOHN F. FERNANDES (Goa): 
Madam,'I rise to support this Budget. It is not 
that the Minister has hit the passengers, 
except the First Class passengers, by any 
taxation, He has sought to collect only 10% 
on First Class A.C., 5% on Express/Mail and 
about 10% on freight. 

He has left out many more items 
untouched. I don't think the Minister had any 
reason to do it. The Government had already 
done it by increasing the price of petroleum 
products. All the same, the hon. Minister had 
some relief because the Government brought 
down the price of diesel by 15%, it had been 
increased by 30%. So, I don't think the 
Minister has any reason to enhance it again. 

Madam, the British segregated the General 
Budget and the Railway Budget and there was 
a reason for them to do it. They collected the 
revenue and put it back into the railway 
system so as to increase the railway lines. At 
the moment, the Indian Railways are making 
a loss and the main reason for that loss is 
pilferage. I will give a classic example of how 
the pilferage is going on in the railways. It 
may not be in the knowledge of the hon. 
Minister. But, I think, the skeletons are in the 
cup-board. 

Madam, wc have computerised the 
ticketing in the railways. There are many 
loopholes to rob and plunder the railways. 
The booking of tickets is done on the basis of 
one-coupen-one-name and you can add seven 
to eight names. The modus operandi here is 
that they maintain one name in the computer 
and seven names are cancelled and in this 
way the railways arc robbed of crores and 
crores of rupees. It is because this is 
computerisation, you have to decode the 
floppy disc and the Government has no 
machinery to do it. I think, even in the case of 
Mr. Harshad Mehta, the Finance Ministry had 
a similar problem. I don't know whether 
Paswanji will be able to solve this problem. 

SHRI RAM VILAS PASWAN: Do you 
want that each passenger should have a 
separate ticket? 

SHRI JOHN F. FERNANDES: Yes, like 
we have in the Indian Airlines, Madam. 

SHRI RAM VILAS PASWAN: Okay. It 
will be done tomorrow. 

SHRI JOHN F. FERNANDES: That is a 
major contribution that the hon. Minister can 
make to the railways. Madam, when we go 
abroad, we have an individual ticket even in 
busses. So, this is the system. We blame the 
system but the system is maintained like this to 
rob and plunder. I am very happy that the hon. 
Minister has reacted immediately. Madam, the 
second point that I would like to say is that 
Members of Parliament get a free railway pass. 
We are entitled to travel free along with a 
companion and that becomes a sort of 
interaction that we have with the railway staff. 
Most of the corrupt ticket collectors collect 
signatures of hon. Members of Parliament to 
remain there and to challenge the superior 
authority of railways. I think, it is a fit ■ case 
for the Presiding Officers of both the Houses 
to issue a certain code of conduct for Members 
of Parliament not to protect these corrupt 
officials. 
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The other day, while replying on the 
COFEPOSA Bill the hon. Finance 
Minister did mention that when big 
smuglers are arrested, there are 
recommendations from eminent 
persons—we know who these eminent 
persons are and I think my other colleagues 
would know who these people are, Madam. 
So, I would reguest restraint from the 
Members of this House and the other House 
also not to encourage such people. The hon. 
Railway Minister should give strict directions 
to his staff, and any recommendation from the 
Members of Parliament should not be 
encouraged by the railway staff because most 
of the corruption is abetted—I should not say 
it directly—with the connivance or with the 
support of some of the hon. eminent people. I 
would be much grateful to the hon. Minister if 
he also reacts to this. ...(Interruptions)... 

Madam, it should be guid pro quo. I 
sometimes travel from here to Bombay and 
we are entitled to carry one of the 
companions, but often the ticket collector 
allows the companion without the Member. 
The companion can only accompany a 
Member of Parliament. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): May I say something on this? 
Once I was travelling from Delfci to 
Bombay—I don't want to name theon. 
Member of Parliament as he is no more a 
Member of this House. 

SHRI JOHN F. FERNANDES: I am also 
no nattting. 

The VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): That Member of Parliament 
had given a letter to the companion in the 
name of the conductor stating, "Mr. 
conductor, my guest so and So is travelling 
from so and so place to so and so place. 
Please see that he is comfortable." That 
conductor comes and shows me that letter and 
asks me, "Madam, tell me what shall I do?" 

SHRI JOHN F. FERNANDES: This is a 
fee passport that we give to railway staff to 
do something illegal.  They do 

something more illegal and then come to us. 
Therefore, it is my request to the hon. 
Minister to see to it—and he should also 
discuss it with the Presiding Officers of both 
the Houses—that such letters are not given, 
and if any letters are brought by the railway 
staff to the Ministry, action should be taken 
against them. So, this is one of the examples. 
I am happy that you have also corroborated 
with my allegation. 

Madam, now I come to the controversial 
part of the railways, the Konkan Railway. The 
other day I was putting a supplementary to the 
hon. Railway Minister on Konkan Railway—I 
don't want to go into it again and again 
because it is almost complete and it is a 
question of 16 kilometres in my State. But, I 
want to bring to his notice that Ojha 
Commission had given certain norms as to 
what is to be done to protect the environment 
and how to complete it. The controversy in 
Goa is about environment, but that has not 
been followed. I think the hon. Minister is 
likely to visit my State and he should go and 
see it. Those norms are not being adhered to. 
We had every reason to agitate about the 
Konkan Railway because we knew that it 
would not be completed on schedule—it was 
supposed to be completed in 1994 and the 
hon. Minister mentioned the other day that it 
would be completed in October or December, 
1996. Again you have to delay it because the 
soil is so alluvial and I don't know what the 
solution of this problem is. So, I would be 
much happy if the hon. Minister completes 
the Konkan Railway on schedule. The hon. 
Minister was mentioning that there is nothing 
wrong with the Konkan Railway and that they 
have done everything. But Madam I have laid 
a document on the Table of this House that 
before aligning the railway, the AFCON 
Bridge Company was sent to Goa first to 
identify the bridges. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Femandes, please 
conclude. 
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SHRI JOHN F. FERNANDES: Yes, I am 
concluding. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): There is hardly any time left 
for your party now. 

SHRI JOHN F. FERNANDES: This is the 
bottom line and the hon. Minister should know 
it. So, before the alignment of railway, the 
AFCON Company built some bridges in 
Bombay and Thane and they were due about 
four crores. As they did not want to enter into 
arbitration, they were told to go to Goa and 
build some bridges for which the Railways 
gave them contracts. This very gentleman, Mr. 
Manual Menezes, the former Chairman of 
Railway Board is a consultant director of a 
mine-owner in Goa. I have said that the 
mining lobby has diverted this railway-line 
and his son is a director in AFCON. So, you 
can see the vested interests they have in it. As 
a result the country had to pay so much money 
by diverting this line. They had to pay Rs. 150 
croes or Rs. 400 crores more. I hope the hon. 
Minister will go and study the report of the 
Ojha Commission. (Interruptions) All of them 
are there except the Minister. He has just 
joined us. 

I hope the hon. Minister will repond and 
make a study of the Ojha Commission report. 
Thank you. 

THE VICE-CHAIRMAN (MISS SAROJ -
KHAPRADE): Shri Tara Charan Majumdar, 
time allotted to your Party is over. 

SHRI TARA CHARAN 
MAJUMDAR (Assam): I think, I am the only 
Member from my group. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPRADE): Your party has already taken 
more time. I will not be able to adjust for 
more than three minutes. 

SHRI TARA CHARAN 

MAJUMDAR: How much time? 

THE VICE-CHAIRMAN (MISS SAltOJ 
KHAPRADE): Three minutes. 

THE TARA CHARAN 
MAJUMDAR: Madam Vice-Chairman, 1 
thank you for giving me the opportunity to 
speak on the Railway Budget for 1996-97 
presented by the hon. Railway Minister. 

The general apprehension in view of pre-
Budget administrative enhancement of petrol, 
diesel and LPG prices, that the pressure from 
the Railway will be high and that there will be 
no other alternative than to come with a harsh 
budget, with proposals for increased 
passenger and freight charges, proved wrong 
and it goes to the credit of the hon. Minister 
that he has come with a tolerable and 
balanced budget with no enhancement in 
passenger fare for the common man. 

Exemption in enhancement of freight in 
cases of commodities used by common man is 
a welcome step. Enhancement of freight rates 
of all other commodities by ten per cent will 
lead to increase in prices and people would 
have been happy if this enhancement had been 
kept at a lower level. The hon. Railway 
Ministers efforts to improve passenger 
services by introducing several new trains, 
increasing the frequency and run of a good 
number of trains are most welcome. The hon. 
Minister is can did enough to admit that there 
is scope to improve services provided to 
passengers. He has assured that his efforts 
towards improving cleanliness, safety and 
punctuality shall be continuing. The hon. 
Members of Parliament should be persuaded 
to travel by trains as often as possible to get 
direct experience regarding the improvements 
achieved in the matter of catering services, 
punctuality and safety measures, etc. and to 
being matters to the notice of the Railway 
Minister for necessary action from time to 
time. 

In this conneciton I beg to suggest that 
provision for travel in first class A/c with 
coupons for one companion be made 
available to the MPs in all express trains 
beside the Rajdhani and other faster trains. 
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1 congratulate the Railway Minister for 
introduction of projects of new lines like 
doubling and gauge conversion and for 
assuring completion of the work within the 
shortest possible time. It is hoped that all 
ongoing projects like construction of 
Naranarayana Setu at Jogighopa-Pancharatna 
over the river Brahmaputia and construction 
of railway line from Goalpara to Guwahati 
will be completed within the time assured by 
the Minister in his budget speech. Decision to 
construct a new line from Kumarghat to 
Agartala and construction of fourth bridge 
over the Brahmaputra river at Bogbil will be 
welcomed by the people of the region. 

Foundation for establishment of Divisional 
headquarter at Rangia was laid some months 
back and a certain amount of money has been 
ear-marked for starting construction of 
building, roads and other infrastructure for 
establishing the divisional headquarter at 
Rangia and thereby remove a long-felt 
demand of the people of Assam. It is hoped 
that construction work at the divisional 
headquarter will proceed with speed and the 
dream of the people will be a reality within a 
short time. 

The administrative boundary of the railway 
division at Rangia should be defined without 
further loss of time and I beg to inform the 
Railway Minister the demand of the people in 
this respect is that its western boundary 
should be confined to the western boundary of 
the State of Assam. I wouki like to draw the 
attention of the hon. Railway Minister to the 
various long-felt demands of the people of 
Assam. Madam, Dhubri-Guwahati section of 
the railway line is one of the oldest sections of 
the country. .The Fakiragrara-Dhubri portion 
of the line is metre gauge and its distance is 
about 50 kms. This section should have been 
included in the gauge conversion programme. 
This line has been kept suspended for a long 
time due to the machinisations of private bus-
operators who charge about rupees one 
hundred as fare from Dhubri to Guwahati and 
vice 

versa. The fare by rail is rupees thirty or 
forty. Because the people of the area are 
extremely poor, they move out to Guwahati 
and other places for earning their livelihood. 
If a train is started between Dhubri and 
Guwahati with a convenient time-table, then 
it can provide a cheaper transport to the 
people of that area who are very poor. Sir, the 
railway line runs through the city of 
Guwahati, from west to east, with 
innumerable railway crossings. As a result of 
this in the whole city there is a serious 
interference with the flow of traffic and there 
is so much of vehicular and other traffic jams. 
Diversion of this line from its present site to 
outside the city is a crying need. But, for this 
purpose no provision has been made in the 
Railway Budget. 

Madam, the railway station of Guwahati is 
one of the important railway stations and it is 
a gateway to other North-Eastern States. With 
the expansion of rail traffic and due to 
increased mobility of the people, this station 
requires a lot of improvement and expansion 
with cleanliness, catering service and other 
passengers' amenities which are provided at 
various railway stations. Madam, the prices of 
essential commodities, including the 
foodstuffs, are the highest one in the North-
Eastern Region. Ninety per cent ...(Time Bell 

Rings) 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Majumdar, please 
conclude. 

SHRI TARA CHARAN 
MAJUMDAR: One minute more, Madam. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): I have given you enough 
time. 

SHRI TARA CHARAN 
MAJUMDAR: Just one minute, Madam. I 
come from an under-developed region. I 
deem it my duty to bring the grievances of 
that area to the notice of the hon. Minister. I 
am concluding. 
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THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Please conclude. This is not 
fair. 

SHRI TARA CHARAN 
MAJUMDAR: Madam, 90 per cent of such 
essential commodities arc transported to the 
region by privately-owned trucks which 
means high carrying charges. So, this burden 
is ultimately borne by the common man. The 
number of goods trains in the region is 
negligible although a demand has been made 
for increasing the number of goods trains. 
People suspect a nexus between the Railway 
authorities and the private truck lobby which 
is obstructing the introduction of new goods 
trains in sufficient numbers. I hope the hon. 
Railway Minister will look into this matter 
and will take steps to increase such trains 
which carry especially the foodstuff and other 
essential commodities in order to give relief to 
the poor people of this backward region. By 
doing so wc can ensure the availability of 
foodstuff and other essential commodities at 
reasonable prices. 

Madam, in view of the low percentage of 
local indigenous employees in the N.F. 
Railway and particularly in view of the very 
low percentage of the SC and ST employees, 
we demand that a special recruitment drive 
should be conducted so that it is brought in 
consonance to the quota of reservation meant 
for them. 

Madam, I have many other points to make, 
but because you are calling me to stop, I 
conclude here. I would like once again to 
thank the hon. Railway Minister for showing 
generosity and special interest to the North-
Eastern Region. Thank you, Madam. 

SHRI KARNENDU BHATTA-CHARJEE 
(Assam): Madam Vice-Chairperson, I would 
like to submit a few points. The Railway 
Minister in his Budget has taken care of all 
the regions of the country. However, I feel 
that this Budget has taken adequate care of 
the North-Eastern       Region,      particularly 

Assam, that is, Barrak Valley, Mizoram and 
border area of Manipur. He has taken sieps to 
convert MG line into BG line from Lumding 
to Silchar. I congratulate the hon. Minister for 
taking steps for the 30 lakh people of Barak 
Valley, the border of Manipur, Mizoram and 
Tripura. I am also grateful for this project. I 
want the implementation programme and I 
hope that under the leadership of the hon. 
Minister the implementation programme will 
go on. In the meantime, I think the ongoing 
programmes of Assam will be completed 
very soon. I would request the hon. Minister, 
through you,-Madam, that with this 
conversion line which is introduced from 
Lumding to Silchcr, there is need for a 
divisional head-office at Badarpur which is in 
the middle of Tripura, Mizoram and Barak 
Valley. So, I request the hon. Minister to 
establish a divisional office at Badarpur. I 
also request the hon. Minister through you. 
Madam, one thing. One construction office, 
railway office at Silchcr is established. 
Silchcr is the gateway of Mizoram, Tripura, 
Manipur and Mcghalaya. So this skeleton 
office should be a full-fledged office and we 
can take the benefit of it for conversion work. 
I hope the Minister will take care of this, and 
again I would like to draw the attention of the 
hon. Minister to another fact. There is a 
transhipment system from Lumding to 
Silchcr. Due to some bureaucrats of the 
Railway Department they have taken a 
decision without consulting the MLAs, the 
MPs or the then Assam Chief Minister. And 
that is why the people of Barak Valley suffer 
like anything due to transhipment. So I would 
request the hon. Minister that till the 
conversion project is completed, he has to 
take care of the passengers who are suffering 
a lot because of the scarcity of essential 
commodities which will create confusion in 
the people. I hope under the able leadership 
of Paswanji, the implementation programme 
of this Budget will be fulfilled. Thank you. 
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THE VICE CHAIRMAN (MISS SAROJ 
KHAPARDE): Nothing will go on record 
...(Interruptions)... 

 

Mr. Singla, I cannot help it. No. I am sorry. 
Mr. Minister ...(Interruptions)... 

(Interruptions) 

I have not allowed anybody. No. 
(Interruptions) There should be discipline in 
the House. You cannot go against the Chair. 
Please. 

SHRI SURINDER KUMAR SINGLA 
(Punjab): I know Madam. (Interruptions) 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Please sit down, Mr. Singla. 
Please bear with me. (Interruptions) Veenaji, 
please bear with me. (Interruptions) I hope 
you will understand my difficulty. Mr. 
Minister, please. 

 

 

 

 

 

*Not roorded. 
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would be withered away. 

 

SHRI PRANAB MUKHERJEE (West 
Bengal): Mr.  Minister, would you yield for a 
minute? I have got one clarification. 

SHRI RAM VILAS PASWAN: Yes. 

SHRI PRANAB MUKHERJEE: Madam 
Deputy Chairman, I would like to know from 
the hon. Minister about the policy of the 
gauge conversion. Is the Minister going to 
carry on the gauge conversion programme 
which was initiated during the Eighth Plan 
period and 

 

 

 

that 
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which is going to be expanded during the 
Ninth Plan period? Is the Minister going to 
continue that programme? Or what he says—
if I understood his Hindi correctly-—us if it 
is nothing and he is just going to improve the 
narrow gauge and metre gauge. I would like 
to know from the Minister categorically: 
What is the concept of gauge conversion by 
the Railways? 

SHRI RAM VILAS PASWAN: No, Sir. 
What I wanted to say was that whatever was 
the policy that would be done.  
...(Interruptions)... 

SHRI PRANAB MUKHERJEE: I would 
have been happy if you had the resources. 
That is the only point. 

SHRI RAM VILAS PASWAN: That is the 
main thing 

 

 I think I have clarified my 

point now. 
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THE DEPUTY CHAIRMAN: Let him rcply 
one by one. 

 

†[] Transliteration in Arabic Script. 
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THE   DEPUTY   CHAIRMAN:   Cor-
rect, Agreed. 
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THE DEPUTY CHAIRMAN: Order, order. 
Please sit down ...(Interruptions)... Mr. 
Minister, the country is very big. The 
demands are very big. I am sure we do not 
have the time to read out all the demands and 
what you are going to do about them. The 
Members have made their points and 
anything which is very, very important, you 
may reply to them. But if you are going to 
mention every inch of the railways, we will 
not be able to finish the other business 
...(Interruptions)... 

SHRIMATI JAYANTHI NATA-RAJAN 
(Tamil Nadu): He has read about Andhra 
Pradesh. What about Tamil Nadu 
...(Interruptions)... 

SHRIMATI RENUKA 
CHOWDHURY: Unless Attdrtra is 
connected, she cannot reach Tamil Nadu. We 
are the conduits ...(Interruptions)... 
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†[]Transliteration in Arabic Script. 
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THE DEPUTY CHAIRMAN: He has not 
yet finished. Please sit 
down...(interruptions)... This is not the way. 
Please sit down...(interruptions)... 

SHRI S. PETER ALPHONSE (Tamil 
Nadu): Since we are not satisfied with the 
reply of the Railway Minister, we are staging 
a walk-out. 

SHRIMATI JAYANTHI NATA-RAJAN: 
Madam, Tamil Nadu is completely ignored 
by the Railway Minister. In view of this, we 
are staging a walk-out. 

THE DEPUTY CHAIRMAN: You can do 
whatever you like. 

(At this stage, some hon. Members left the 
Chamber) 

 
can satisfy those Members who are agitating, 
provided they listen to me. (interruptions) 
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SHRI        V.        NARAYANASAMY 
(Pondicherry): Madam, ...(interruptions) 

THE DEPUTY CHAIRMAN: You were 
not here, (interruptions) 

SHRI V. NARAYANASAMY: Madam, 
Tamil Nadu and Pondicherry was totally 
neglected,  (interruptions) 

THE DEPUTY CHAIRMAN: Order. 
(interruptions) 

SHRI V. NARAYANASAMY: The 
Railway Minister has totally neglected Tamil 
Nadu and also Kerala. (interruptions) 

THE DEPUTY CHAIRMAN: I am telling 
you that this is not the way. (interruptions). 

The Minister has made some an-
nouncement I am quite sure that he could not 
have satisfied everybody because there are 
many more demands than those he has met in 
respect of railways. But I also have some 
constraint of time. I have limited time and I 
cannot fulfil everybody's demand in this 
limited time. If you want to have any more 
discussion with him, you can discuss it with 
him. If you want any other time, then we will 
sit in this House and we will discuss all those 
matters. But there are certain technical 
responsibilities that we have to fulfil. There 
are certain legislations that we have to pass 
and send back to the Lok Sabha, because 
there are some time-bound things. 

Railway can be discussed in the next part 
of the Session. I am hundred per cent sure 
that he has not satisfied all people to the 
extent of hundred per cent. But you have 
registered your complaint. You have 
registered your demand. The Minister is here. 

 
After my ruling, everything is 

closed. (Interruptions) Nothing will go on 
record. (Interruptions) Nothing is going on 
record now. (Interruptions) Now we will take 
up ..(Interruptions) We will take up 
Appropriation now. 
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THE   APPROPRIATION   (RAILWAYS) 

NO. 3 BILL, 1996 

 

THE DEPUTY CHAIRMAN: The 
question is: 

"That the Appropriation (Railways) 
No. 3 Bill, 1996, as passed by Lok 
Sabha, be taken into consideration." 

The motion was adopted. 

THE DEPUTY CHAIRMAN: We shall 
now take up clause by clause consideration of 
the Bill. 

Clauses 2 and 3 and the Schedule were added to 
the Bill. 

Clause 1, the Enacting Formula and the Titie 
were added to the Bill. 

 

 

The question was proposed. 

 


